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COUNTER AFFIDAVIT ON_ BEHALF OF BIHAR STATE

w 3 POLLUTION CONTROL BOARD.
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Control Board (hereinafter referred to as “the Board”), the

Respondent No. 4 in the present case, and am duly authorized and

conversant with the facts of the case to swear this affidavit on its

behalf.
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2. That I have read and understood the contents of the application filed by
the Applicants and the subsequent proceedings and orders of this Hon’ble

Tribunal in the matter.

3. That in compliance with the directions of this Hon’ble Tribunal, a joint

inspection of the site in question, namely near Kesari River at Village
Ghora Dihri, District Aurangabad, was conducted on 16.08.2025. The
inspection team comprised of: a) Shri Anjani Kumar Sinha, Assistant
Environment Engineer, Muzaffarpur, Patna; and b) Shri Ravi Gopal,

Lab/Field Attendant, Central Laboratory, Patna.

4. That a detailed Inspection Report dated 16.08.2025 was prepared based

on the observations made during the site visit.

A true copy of the said report
and its translated copy 1is
annexed herewith and marked

as Annexure-A.

5. That the relevant findings from the said inspection report are

summarized as under:

a) Construction activity for a Panchayat Bhawan (90 fi. x 60 ft.) and an
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office building (24 ft. x 21 ft.) was found to be in progress.

b) The work of the plinth and pillars was completed and other
construction works were ongoing.

¢) Crucially, the measured distance (via Google Maps) between the
construction site and the bank of Kesari River was found to be 14.62

meters.

6. That the Inspection Report containing the aforementioned factual
finding has been duly submitted to the concerned authorities for
necessary action as per law.

7. That as per the River Ganga (Rejuvenation, Protection and
Management) Authorities Order, 2016, mandates, the bank of River
Ganga and its flood plain to be construction free Zone to reduce pollution
sources, pressures and to maintain its natural ground water recharge
functions. Under Section 6 (3) of the said Order it is stipulated that

“No person shall construct any structure, whether permanent or
temporary for residential or commercial or industrial or any other
purposes in the River Ganga, Bank of River Ganga or its tributaries or

active flood plain area of River Ganga or its tributaries:
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tributaries, the National Mission for Clean Ganga shall review such
constructions so as to examine as to whether such constructions are

causing interruption in the continuous flow of water or pollution in River

Ganga or its tributaries, and if that be so, it shall cause for removing them.

8. The definition of “flood plain” means such area of River Ganga or its
tributaries which comes under water on either side of it due to floods
corresponding to its greatest flow or with a flood of frequency once in
hundred years. The Hon’ble National Green Tribunal vide its judgment
dated 13.07.2017 passed in O.A. 200 of 2014 (M.C. Mehta vs Union of
India & Ors.) has directed to identity and demarcate the flood plains of
river Ganga from Haridwar to Unnao and has ordered that till the said
identification and demarcation of flood plain is completed, 100 metres
from the edge of the river would be designated as no

development/construction zone.

9. That the inspection finding confirms that construction activity is being

carried out within 14.62 meters of the Kesari River bank prima facie

indicates a clear and significant violation of the said direction, as the
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10. That the Inspection Report containing the aforementioned factual

finding has been duly submitted to the concerned authorities for

necessary action as per law and the directions of this Hon’ble Tribunal.

11. That the Board is committed to ensuring compliance with
environmental laws and regulations. The findings of the inspection report

are placed before this Hon’ble Tribunal for its consideration.

12. That the statements made hereinabove are true and correct to the best
of my knowledge, information, and belief, derived from the official
records of the Board and the inspection carried out. No part of it is false

or misleading and nothing material has been concealed therefrom.

13. The statements made in the foregoing paragraph nos. 1 to 8 of this
Affidavit are true to my knowledge and best of my belief and information
derived from record and the rest thereof are my humble submissions

before this H (%n ‘ble Tribunal.
I L

DEPONENT

A. K. LAL
Distt.-PATNA

Reg. No.- 1833)
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VERIFICATION

the above affidavit from paragraphs 1 to 8 are true and correct to my
knowledge and belief, no part of it is false, and nothing material has been

concealed therein.
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collage of commerce, munna chak, Sampatchak,
Patna,
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. INFORMATION
# Aadhaar is a proof of identity, not of citizenship.
& T6 establish id ontity, authenticate online.
# This Is electronically gencrated lelter.
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Inspection Report

Date of Inspection: - 16.08.2025

Subject: - Hon'ble National Green Tribunal, Eastern Bench, Kolkata in Santosh Singh State &
Others O.A No.- 69/2025/EZ passed on 22.05.2025.

Context: A government panchayat building is being constructed next to the Keshari River in
Ghora Dihri village, Aurangabad. The site is 10 meters from the Keshari River.

Name/Designation of Inspecting Officers:

(1) Ajani Kumar Sinha, Assistant Environmental Engineer, Municipal Corporation, Patna,
(2) Ravi Gopal, Lab/Field Attendant, Central Laboratory, Patna.

Contact Local Citizens Name/Address:

(1) Shri Sachchidanand Kumar Premi, S/o Shri Pradyuman Yadav, Village- Ghora Dihari,
Aurangabad.

(2) Shri Srikant Kumar, S/o Shri Ramji Yadav, Village- Ghora Dihari, Aurangabad.

Site description: -

S.No. Subject Venue Name/Address
1 Description/Overview Village- Ghora Dihari, Post- Dadhapi,
Thana-Madanpur, Distt. -Aurangabad
2. Latitude/Longitude 24.666293N 84.491344E
3, River name Keshari River
4. Construction work of Panchayat Bhawan | The Panchayat Bhawan was being
and office constructed in a 90 x 60 sq ft area and

the office in a 24 x 21 sq ft area. The
plinth and pillars were inspected and
other parts of the buildings were found
to be in progress.

5. Distance of river (Keshari River) from | 14.62 meters
construction site: (Measured by Google
Maps)

Allegation: The distance of the bank of Keshari River from the construction site of the
Panchayat Bhawan is 14.62 m. This information was given to Advocate-cum-Legal Assistant,

Shri Abhimanyu Singh.
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